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Batween := ‘ ’

K.Nageswara Sarma

ren Appllcant
And

1, The Secrétary to Govt, of India,
Ministry of communications,
New Dslhi - 110 QO01,

2+ The Director General, .
Telecammunications, Sanchar Bhavan,
20, Ashoka Road, New Deihi - 110 001,

3. The Chief Gensral lManager, .
Telecommunicastions, A.P., . |
Goor Sanchar Bhaven, Hyd-1.

4, The General Manacer,
Telecommunications, Vijayawada Telecom
District, Vijayaueda - 520 010.

S. The Asst.Enmgineer, Phones (Level=6),
Telephone Exchange, Vijayawada - 520 001,

ves Respondentsy

Counsel for the Applicant i Shri URS Gurupadam
Counsel for the Respondents :  Shri K.Ramulu, CGEC
| |

CORAN

THE ADN'BLE SHRI R.RANGARAJAN : MEMBER (A)
THE HON'BLE SHRI B-S,JAI PARAME SHWAR : MEMBER (J)
(Order per Hon'ble Shri R.Rangarajan, Member (A) ).
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under the Respondent No .4,

- 2 -

ik(ﬂrder per Hen'ble Shri R.Rangarajan, Member (A} ).

Hzard Shri URS Gurupadam, counsel for the applicant
far the regspondents., The gpplicanrt in this C.A. submit
he was engaged as a Casual Labourér duly sponsored by 4
ment Exchenge by latﬁer No .E +9/Mazdoors/83-84/63 dt .19+
Further details of his deployment as a Casual Labourer

given in the facts of this case., There was a break in

from 1-10-63 to 14-1-87 due to the illness of applicamnt|

and further from 26-8-88 to 10.1.,90 due his own sickne
was further stated that he was grally dis-continued fro

from 1,1.96.

2., This 0A is filed praying for a direction to the Res

4 dnd 5 to continuously déploy him in the ongoing works
P .

Casual Labgurer séting aside the impugred oral order of

pondent No.5,.
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s that

he Employ-
8-83 .

has been
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s father
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as a

the Rasg-

3. He @3 submitted a representation 6t .20.2,96 (Annexre-4,

]

pageﬁgbuf the OA) addressed to Oy.General Manager, Telecom (Admn)

disposed of.
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4, Under the circumstances we direct the Respondent No|

That represzntation is yet to be

T ]

4 ta

- dispose of his representation in accordance with the lLaw expedetioug-

ly. The UA is ordered accordingly at the admission stade itself

with no order as Lo custs.

(R.RANGARAJAN)
Member (A)
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Dictated in open court ‘ DE
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0.A.NOJ1521/96

Cepy to:

¢ The Secretary to Gevt. of India,
Min, of Cammunications, New Delhis

2¢ The Diracter Gensral,
Telecommunicatiens, Sanchar Bhavan,
20, Asheka Read, New Dslhi, '

3y Tha Chisf General Manager,
Telecemmunicatiens, A.P,,
Doersanchar Bhavan,
Hyderabad=1,

4, The General Manager, Telecemmunications,

Wijayawada Telecem District,
v4ijayawada,

u

S+ The Asst.Engineer, Phenes (Leal=6),
Telephone Exchange, Vijeyawada. _ |

74 One ceopy to Mr.K.Ramulu, CGSC,CAT,Hyderabad i

B+ Ona copy te Library,CAT,Byderabad,

9. One duplicate copy.

YLKR

6+ One copy to MrJURS Gurupadam, Ad.ccate,CAT,Hyderabad.



- . ) -' N "-
R VI LR TN T LEL NI

Y 2

CTYRED BY' © CHECKED 3Y
COMPARED 3Y . APRRIMID BY

THZ CENTRAL ADMINISTR.TIVZ TRIGURNAL
HYDZR23:D BENCH HYDZRAD W0

THE HGN'BLE SHRI R.RANGARYInN: M{d)

AND

THE HN'OLE SHRI B.5.351 PARAMISHAARAS
. : _ M{3)
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